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NOTICE  

 

 Oath taking Ceremony of Hon’ble Shri Alok Srivastava, as Technical Member in the 

National Company Law Appellate Tribunal (NCLAT) will be held at 01:30 P.M. on 14th 

February, 2020 in the Court of Hon’ble Chairperson, National Company Law Appellate 

Tribunal (NCLAT), 2nd Floor, Mahanagar Doorsanchar Sadan (M.T.N.L Building), 9, 

C.G.O Complex, Lodhi Road, New Delhi-11003. Learned Senior Advocates, Advocates 

and other professionals are cordially invited. 

 

 

By Order  

 

-sd/- 

(Registrar) 

NCLAT 
 

       

NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 14.02.2020 (FRIDAY) 

COURT OF CHAIRPERSON 

02:30 PM 
 

 

In the court of Hon’ble Mr. Justice S.J. Mukhopadhaya, the Chairperson and Hon’ble Mr. Alok Srivastava, Member 

(Technical) 
 

  For Admission (Fresh Cases) 

  S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 273 of 

2020 

 

Laxmi Ventures (India) Ltd. 

Vs. 

State Bank of India & Ors. 

Moiz K. Rafique  

2.  Comp. App. (AT) 

(Ins) No. 274 of 

2020 
 

Amit Bharana 

Vs. 

Gian Chand Narang 

Resolution Professional for Apex 

Buildsys Ltd. 

 

Apoorv Agarwal   

3.  Comp. App. (AT) 

(Ins) No. 276 of 

2020 

 

Sainov Spirits Pvt Ltd. 

Vs. 

Corporate Bank & Anr. 

Syed Abdul Haseeb   

4.  Comp. App. (AT) 

(Ins) No. 277 of 

2020 

 

Akshay Arun Shetty 

Vs. 

Bank of India & Anr. 

Shreya Bhingarde  
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5.  Comp. App. (AT) 

(Ins) No. 278 of 

2020 

 

Lloyd Insultations (India) Ltd. 

Vs. 

Sintex Prefab & Infra Ltd. 

Abhinav Hansaria   

6.  Comp. App. (AT) 

(Ins) No. 279 of 

2020 

 

Sartaj Ali 

Vs. 

Madhu Khandelwal & Anr. 

Sarwar Raza  

   

03:30 PM 

 

  In the court of Hon’ble Mr. Justice S.J. Mukhopadhaya, the Chairperson 

  For Hearing 

  S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 179 of 

2019 

 

State Bank of India & Anr. 

Vs. 

Visa Infrastructure Ltd. 

 

PBA Srinivasan V.V.V Shastri 
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